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(b) whether the rules will be examined 

10 red l'ce ambiguity and other grounds 
which give ri.e to claims; and 

(e) why an incentive bonus should not 

be offered to the staff for disposal of clams 
hefore specified date? 

THE MINISTER OF SUPPLY AND 
THE MINISTFR OF STATE IN 
THE MINISTRY OF FINANCE) SHRI 
R. K. KHADILKAR) : (01) Thc step, 
taken hy thc Corporation include waiver 
of age proof and evidence of title in respect 
of POlicies assuring sums upto specified 
limits. enlargement of the category of sure-
ties required in respect of losl policies. and 
grant of discretion to Divisional Managers 
to accept nllcstationslwitnessinp (If claim I 
dtscharj!c r(lrms from persons other thOln 
those in the prescribed cOlteBonc •. 

(b) Yes. Sir. 

(e) It is not possibe to evo"'e a scheme 
of incentive bonus only for a section of the 
employees allending to the work relatinl 
to disposal of claims. However. the general 
question of giving incentives to employees 
whose performance exceeds agreed work 
norms is being discussed by the Corporation 
with the employees' representatives. 

PaoMOTIONS IN OFFICE OF AcCOUNTANT 

GP.Nf.RAL CENTRAL REVI!UNUf.S TO 

ACCOUNTS OmCERs 

9221. SHRI C. K. CHAKRAPANI : 
Will the Minister of FINANCE be pleased 
to <tate: 

(a) whether it is a facl that while making 
promotions in the office of the Accountant 
General Central Revenues to Accounts 
Officers Cadre. certain senior persons in 
the approved list who were workin. in other 
Offices in Public interest were ignored and 
juniors promoted; 

(b) if so, the I' a n~ thereof; and 

(c) what stcps are being taken to protect 
the interests of senior persons so that they 
are nOI at disadvantage .1.11 • I. their juniors 
in the mailer of pay and seniority 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. c. 
SETHI) : (a) No, Sir. 

(b) nc-not arile. 

(c) The seniority or senior persons who 
are on deputation/foreign service, is not 
adversely affected when their juniors are 
promotet! in the oflk:.:. Their seniority 
remains unchanged irrespective of whether 

they are working in the parent office or are 
on deputation. 

~ regards pay, the r l~ provide 101 
promotion under the Next Below Rule, 
whenever due. and protection under proviso 
(I) to F. R. 22. so as to protect the interests 
of thO!>c who are out,ide their parent de. 
partment on deputation/foreign service. 

STATISTICAL SECTION Of INDIAN 

CoUNCIL Of MEDICAL RF.SEARCH 

9222. SHRI D. AMAT : Will the Minis-
ter of HEALTH AND FAMILY PLANN· 
ING AND WORKS, HOUSING AND 
URBAN DEVELOPMENT be pleased to 
state: 

(a) the total number of persons appointed 
in the Statistical Section of the Indian Coun· 
cil of Medical Research during the last 
three years; 

(b) the proportion or departmental pro-
motion and outside candidate'. recruitment; 
and 

(c) the total number of unqualified 
persons appointed from the outsiders and the 
reason. therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING; AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (DR. 
S. CHANDRASEKHAR) : (a) and (b). 
DurinI' the last three years. seven appoint-
ments were made io the Statistical Section 
of the Indian Council of Medical Research. 
Out of these. five appointments were made 
by direct recruitment and two by promo-
tion. 

Ie) No unqualified person was appoint-

ed. 

I 8M ~  CALCULATING PUNCH MACHINE 

IN INDIAN CoUNCIL OF MEDICAU 

R,.aEARCH 

9223. SHRI C. MUTHUSAMI : Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleas-
ed to stale: 




